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TO BE ANSWERED ON {7rr{ MARCH, 2O2O

BAN ON DISTRIBUTION OF KEROSENE UNOER PDS

t38O9. SHRI NAYAB SINGH:

Witt the Minister of GONSUMER AFFAIRS' FOOD AilD PUBLIG

DIsTRlBUTloilsrTsI}{dIcrFe,ur<-aalrurffit+fu6qu144l5"pteasedtostate:

(a) whether the Government is planning to ban the distribution of
kerosene oil at fair price shops operating in the country;

(b) if so, the details thereofl

(c) whether the Govemment is making changes in the existing system
of ration distribution at fair price shops; and

(d) lf so, the details thereof?
ANSWER

tyttiltsTER oF STATE FOR Mtl{tSTRY OF CONSUIUIER AFFAIRS, FOOD &
PUBLIC DISTRIBUTION

(sHRl DANVE RAOSAHEB DADARAO)

(a) & (b): There is no proposal to ban the dastribution of PDS

Kerosene to States/UTs.

(c) & (d): Under Nationat Food Security Act, 2O{3 (NFSA), the
eligible households are entitted to receive foodgrainsr namely' Wheatt

Rice & Goarsegrains through Public Distrlbution System (PDS) at highly
subsidized price. Under the Act, the Antyodaya Anna Yoiana (AAY)

households are el:gable to receive 35 kg of foodgrains per family per

month, whereas the Priority Households (PHH) beneficiaries are eligible
to receive 5 kg of foodgrains per penson per month.

Futther' clause 9(9) of Targeted Public Distribution System

(TPDS) (Gontrol) Orde4 2|,15, empowens the State/UT Governments to
attow sate of commodities other than distribution of ioodgrains through
Fair Price shops to improve the viability of the fair price shop operations.

ln additlon to this, there is no proposal under consideratlon to
change in the exlsting system of ration distribution at fair price shops in

the Department.


